
6367 GI/2024 

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064 

and Published by the Controller of Publications, Delhi-110054. 

  

 

रजिस्ट्री स.ं डी.एल.- 33004/99 REGD. No. D. L.-33004/99 

 

 

 

xxxGIDHxxx 
xxxGIDExxx 

असाधारण  

EXTRAORDINARY 

भाग II—खण् ड 3—उप-खण् ड (ii)  

PART II—Section 3—Sub-section (ii) 

प्राजधकार स ेप्रकाजित 

PUBLISHED BY AUTHORITY 
 

जित्त मतं्रालय 

(रािस्ट्ि जिभाग) 

(केन्द्रीय प्रत्यक्ष कर बोडड) 

अजधसचूना 

नई दिल्ली, 1 अक् तूबर, 2024 

का.आ. 4276(अ).—आयकर अजधजनयम, 1961 की धारा 138 की उप-धारा (1) के खंड (क) के उप-खंड (ii) के अनुसरण में, 

कें र सरकार ‘सरकार के प्रधान सजचि और अध्यक्ष, ओजडिा कंप्यटूर एप्लीकेिन सेंटर (ओसीएसी), इलेक्रॉजनक्स और सूचना 

प्रौद्योजगकी जिभाग (ई एंड आईटी), ओजडिा सरकार’ को ओजडिा सरकार की सामाजिक कल्याण योिनाओं के जलए िास्ट्तजिक 

लाभार्थडयों की पहचान करने के उद्देश्य से जिजनर्िडष्ट करती है। 

[फा. सं. 225/181/2024-आईटीए-II- अजधसूचना क्रमांक 106/2024] 

रिीन्द्र मैनी, जनिेिक 

MINISTRY OF FINANCE 

(Department of Revenue) 

(CENTRAL BOARD OF DIRECT TAXES) 

NOTIFICATION 

New Delhi, the 1st October, 2024 

S.O. 4276(E).—In pursuance of sub-clause (ii) of clause (a) of sub-section (1) of section 138 of the Income-
tax Act, 1961, the Central Government hereby specifies ‘Principal Secretary to Government & Chairman, Odisha 
Computer Application Centre (OCAC), Department of Electronics & Information Technology (E&IT), 
Government of Odisha’ for the purposes of identifying genuine beneficiaries for social welfare schemes of 
Government of Odisha. 

[F. No. 225/181/2024/ITA-II- Notification No. 106/2024] 

RAVINDER MAINI, Director  
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